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Scheme. At the time of the conflict,

as a result of the hostilities the check-
posts were closed and normal travel
between the two countries came to a
standstill. The position, however,
changed after the signing of the Tash-
kent Declaration, when the Govern-
ment of Pakistan again resumed grant
of visas to Indian nationals for wvisit
to Pakistan, As far as Government
of India are aware, the Government
of Pakistan are granting visas to
Indian nationals on a very restric-
tive basis and only short-term visas
are being granted in cases of emer-
gency or for seeing relatives ete.
Visas to Indians in connection with
their business affairs in Pakistan are
granted in very rare cases,

The Government of India are allow-
ing all categories of Indians to wvisit
Pakistan except in cases where it is
not possible to grant a passport to
them on the grounds mentioned in
Sub-section 2 of Section 6 of the
Passport Act of 1967,
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Statistics re. Prices

7366, Shri Shiva Chandra Jha: Will
the Prime Minister be pleased to
state: .

(a) whether after the devaluation
of the Rupee, any attempt is being
made by the Central Statistical Orga-
nisation to bring about a co-ordinat-
ed and integrated approach to the
statistics for prices, cost of living
money wages, real wages, rate of
labour productivity, rate of invest-
ment both in the agricultural and
industrial sectors, rate of the growth
of the national income, rate of saving
from one base year, say, 1851, the
year of the starting of the First Five
Year Plan;

(b) if so, the success which has
been achieved in this regard;

(c) if not, the reasons thereof; and

(d) how far the Central Statistical
Organisation has been able to main-
tain uniformity with foreign index
numbers for the above items before
and after the devaluation of the
Rupee?
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The Prime Minister and Minister of
Atomic Energy (Shrimati Indira
Gandhi): (a) to (c). The co-ordinat-
ed and integrated approach to the col-
lection of statistics has been conti-
nuously engaging the attention of the
Central Statistical Organisation since
its inception in 1851. Most economic
statistics such ag those relating to
prices, cost of living, wages and
national income, compiled by opera-
tive agencies, since 1951 are available.
However, sufficient time and an
element of stability are required in
adopting a re-oriented approach to-
wards statistical investigations in the
post-devalution period.

(d) countries compile their index
numbers with differing base years ap-
propriate to their national peeds. It
is, therefore, not possible to maintain
uniformity in this fleld between India
and other countries.

Women in Indian Armed Forces

7367. Shri Shiva Chandra Jha: Will
the Minister of Defence be pleased to
state:

(a) how many women are working
in the Indian Armed Forces;
(b) in what ranks and

they are working;

divisions

(c) how many women pilots there
are in India; and

(d) how many women are propos-
ed to be recruited to the armed forces
during the Fourth Plan period?

The Minister of Defence (Shri
Swaran Singh): (a) and (b). Women
are eligible for appointment to the
Armed TForces Medical Services
including the Dental and the Nurs-
ing Services, The number serving
At present is as under:—

(i) Army Medical Corps,
(in the ranks of Lt to
Lt.-Col. and equivalents
in the Navy and Air
Force).

(ii) Army Dental Corps (in 7
the ranks of Lits. and Cap-
tains)

(iii) Military Nursinz Service 1358
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(in the ranks of Lid, to Bri-
gadier)

(¢) There are no women bpilots in
the Indian Air Force,

(d) There is no fixed quota allotted
for the recruitment of Doctors|Nurses
in the AMCIADC|MNS during the
Fourth Plan, The number recruited
depends upon the availability of suit-
able candidates, There are deficien-
cies of Doctors and Nurses in the
Armed Forces Medical Services and
efforts are being made to make up
these deficiencies.

Emergency Commissioned Officers on
_~Reserve List

7368, ﬁllrl George Fernandes:
Shri 5. M. Banerjee:
Shri Madhu Limaye:
Shri J. H. Patel:
Shri Rabi Ray:

Will the Minister of Defence be
pleased to state:

(a) whether the Emergency Com-
missioned Officers of the Indian Army
who are compulsorily released from
service are being put on the Reserve
List for a period of 10 years; and

(b) if so, the reasons therefor?

The Minister of Defence (Shri
Swaran Singh): (a) No, Sir. Govern-
ment have decided that the reserve
liability for the Emergency Commis-
sioned Officers will be on voluntary
basis for a periocd of 5 years or upto
the age of 40 years, whichever is
earlier.

(b) This is being done in order to
build-up the Reserve of Officers
whose services will be available in
time of need.

Indian-Owned Industrial Establish-
ments taken over by Nepal

7369. Shrl George Fernandes:

Shri Madbu Limaye:
Shri §. M. Banerjee:

Will the Minister of External
Affairs be pieased to state:

{a) how many Indian-owned indus-
trial establishments in Nepal have so
far been taken over by the Nepal
Government; .





